Title: Regarding proper maintenance and renovation of M.P. quarters in Delhi and other places.
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1314 hours
The Lok Sabha then adjourned for Lunch till fifteen minutes
past Fourteen of the Clock.
1423 hours
The Lok Sabha re-assembled after Lunch at twenty-three minutes
past Fourteen of the Clock.
(Shri Basudeb Acharia in the Chair)

SHRI P.H. PANDIYAN (TIRUNELVELI): Sir, | heard on television that the Rajya Sabha is discussing the
issue of Shri Jethmalani. Why not this House be privileged to discuss it? Are we not entitled to know
about it? We also have the right to debate that issue. The Members of this House also have the right to
know. This issue is being debated in the other House. This House also is a privileged House. It is Lok
Sabha.

Mr. Chairman, Sir, therefore, please direct the Government to place the documents, as referred by the
former Law Minister, on the Table of this House. Let all the Members know about it. Let us peruse the
documents. Let us know as to what are the contents of the documents.



